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(c) Tho STO services for Chander-
par. Bbandarak~n<\" G,'}lchhQli it: ea-
~cted to be provided durjpg .tho 7th 
'}an period, wb:cb will give tbem 

i .acCC'S not "Qnb' )Q N,flgpur !lnd Delhi 
'~ to the 1;011 or ,the copntry. 

(d) 0001 not arise. 

{fugllsh] 
'iaparate Ministry tor Rehabilitation 

and Welf.r, of E~-senlcemen 

4037. ShRI V. S. KRISHNA 
I ItER: will th~ Minister of DE-. 
, . FENCE be !pl~ased to state : 

(a) whether there is any proposal 
to establish a separate Ministry for 
Rebabilitat~on and Welfare of ElI:~ 

servicemen "f,or speedy rebabilitation 
and helping the ex· servicemen ; and 

(b) wbetber Government are aware 
of the bardahiQ, be~,s faced by t~e .c,x-
servicemen ilJ ~ettin8 JOb opportunities 
anct other "e~efits ~ . 

THE MINISTER OF DEFENCE 
(SHRI P. V. NARSIMHA RA.Ol: (a) 
No, Sir. 

(b) The problem faced by the ex-
servicemen have been studied in detail 
by a HI8h Levd Committee in 1984. 
The recommendations or'the Committee 
,~ being processed in the Government. 
fo mitigate the difficulties of tbe ex-
servicemen in securing employmC'nt. 
the Government have from lime to 
time takeo appropriate policy initia-
tivrs, some of the more notable of 
~hicb are as follows: 

(I) A policy of reeservatiol} in 
recruitment to posts within tbe 
purview of tbe U,[)tral Qovern.-
ment has ' been introduc'ed, 
accompanied by relevant relaxa-
tion in tbe shHutory proviSions 
for the rC'quisite educational 
qualifications' and age restric-
tions. Similar steps have also 
becn recommended to tbe 
5t"tc QQvef11til~"t. . 

(ii) The policy of reservation bas 
been also made applicable, to 
the Central. Puhlic Sector 
Undertakings (and bas been 
similarly recommC'nded for 
adoption by the State Public 
Sector Undertakinp). 

(iii) Training is being imparted 
under. various sc~eme to equip 
ex-servicemen both for .salaried 
employment in the private 
sector as well as for 8elf.el11-, 
ployment. 

. (iv) Support is provided to ez-
serv.icemen in enlagiog in gain-
ful self-employment by means 
of sponsoring, witb tbe Minis-
trieS/Governments concerned, 
a policy of priority /preferen-
tial allottment of commercial 
booths, agencies 
trading activities, 
tion service, etc. 

in various 
transport a-

Pharmaceutical Unlts Working below 
the Capacity 

4038. SHRI THAMPAN' ITHO-
MAS: Will tbe Minister of CHEMI. 
CALS AND FERTILIZBRS be pleased 
to state: 

(a) whether a number of pharma. 
ceutical units under bis Ministry have 
been working below capacity due to 
shortage of raw material ; 

(b) if 80. tbe particulars of the 
units which have not completed their 
full capacity indicating tbeir ori,inal 
capacity; and 

(c) the steps taken to revamp tbo 
utilisation of Jull. capacity of theee 
erring units 1. , 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PATIL): (a) to (c): 
Production of some pharmaceutical 

. \Joit. was aft'ecte4 becallse of ina4e-




